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GOVERMNMYZNT OF INDIZ
VINISTRY OF FINANCE
(DTPARTYENT OF SEHVENUR)

NiW DEIEI: DATED TOF 17th February, 1878,
!

HOTIFIC. TICN
nTae =X

NC.2177(F,10.197/185/7T7-IT(AI) t In exercise of the powers - conferred by
clause(iv) of sub~section (23C) of section 10 of the Income-%ax Act, 1961
. (43 of 1981}, the Central Government hereby notifies| "The Bharat Scouts &
Lsection Gyigagn for the purpose of the said/for the assessment yearsi972-~73,
1973-74,1974-76 end 197576,

Sa/—
© (M. SZASTRI)
. UNDER SECRETARY T0 TR GI ERNETNT OF INDIA
[¢]
The Manager,

Governmenit of India Press, .
Ring [lced, Mayapuri Industrial Zrea,
(Mear Dajouri Gayden), New Delhi,

Copy tos-

1, Shri S.K.Das, National Secretary, Bharat Scouts & Guides,
16~} lahatra Gandhi Merg, I.P.Estete, New Delhi-110002,

2, The Cormissioner of Income-tax, Borbay City-IV, Borbay, with
reference to BoardYs letter of even number dtoTe11.[(7.

38, 411 Cormissionersof Incore-tax,

4, Directors of Inspection (IT)/(RaS)/(P&TR)/(Imv,.), New Dekhi.

5o Director of 0&M Services(Incone—tex), Iot Fioor, Alwan-e—Ghalib,
Mata Sundri lane, New Delhi (5 coples), ‘ S e

6. ﬁ-ll Offieers & Sections Df I,T.I-‘Jil:g of G.B.DaTl’ Ne Dej.hig

7o Corptroller & Auditor Generel of India, New Delhi(2 copie'e;.

8, Bulletin Section of Dte, of Ina,(RS&P), New Delhi (5 copies).

9, Director of Training, IBS(Direct ‘Imtess, Staff Collejge, Negpur{5 copies).

10, shri MB.Rao, Jt, Secy,, Ministry of law, Justice & [orpany Affairs
(Departrent of Legal Affeirs), New Delhi,

sa/-
(¥ SHASTRI)
ONDER SECRITRY TO T°F GOVERNMENT OF INDIA

AUTECRISED FX JSSUT
qleo{= T~ M0..00/TR(AT) /2136558 /RSE/ 18,

(M ss Glta Fripalani) '

4gst, Director of Inspection(DST),

*® SEARM. ¥



